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(a) whether any offer had been made 
to any agency of ihc D:lhi State Goverji- 
jnsnt to take over the D«:lhi Milk Supply 
Schemc;

(b) whether the Government of 
Uttar Pradesh is in any way connect
ed with the Meerut Co-operative Milk 
Supply Union, Limited, Meerut *; and

(c) the total amount arrived at in terma 
of the agreem:nt wi^h the said Union 
as payable to the Cen:ral Government?

The Minister of Food and Agri
culture (Shrl A. P. Jain) t (a) Yes. 
An offer was made to ĥ: D,lhi State 
Government in November, 1954, 
there was no response from the State 
Government.

(b) A statem̂ n*̂  is appended. [5m Appen
dix III, annexare No. lo],

(c) Approximately a sum of Rs. 3*07 
lakhs which r>;prjient8 the difference of re- 
ceip.s and cxp^ndi urc of the scheme upto 
3I8C J ily, 1955 is payable to the Indian 
Council of Agricutural Research.

Iron Sleepers on Railways

193. Pandit D. N. Tiwary : Will the . 
Minist^i of Railways be pleased to state:

(a) whether it is a fact that the wooden 
sleepers arj biing replaced by iron slee
pers on Riilway track;

(b) wheth:r thj iron sleepers are cheaper 
than woodin shepers; and

(c) the durability of each kind of slee
pers?

The Dsputy Minister of Railways 
and Transport (Shri Alagesan) s
(a) N n  in all cases.

(b) AccDrding to the average annual 
cost of a slJep-T bis-d on i:s life in the 
track, s eel and cis ir>n sleepers are chea
per in annual cost f h i n  wooden sleepers.

(c) T h: steel shep^rs have a life of 
apprJX. 35 y-ars in h: trick, cast iron 
arc exp;c:ed to give 40 y;ars life and un
treated wjodin sJ *ep'*rs-have a life of 12 
to 14 y:irs and wi h (r^atm^nt rhe age 
in Sirvice cm be raised to 16— 18 y.:ars.

B. C. G, Campaiga .

194. Shri p .  C . Sharm a 1 WiU the
Mima cr of Healtli be pleased to grate

:xprndi ur-* to be incurred on the 
B.C.G. Cimpugn in he various States 
during h; yiar 1955-56, Scatewise?

The Minister of Health (Ra|kumaii 
Atarit Kmr) * An cxpmdi uro of Rs. 
4,67,000/- is expec:ed to be incurred by

the Government of India on the B.C.G. 
vaccination campaign in India, on the 
running expenses of the Cen’rsJ B.C.G. 
Organisation and the B.C.G., Vaccine 
Laboratory, Guindy. '

Information regarding the expenditure 
to be incurred by the various States on the
B.C.G. Campaign is being collccred and 
when available will be placed on the table 
of the Sabha.

P. Sc T. Offices in Punjab

195* Shri D . C . Sharm ai Will the 
Minister of Communications be pleased . 
to state:

(a) the number of combined Posts 
and Telegraphs Offices in the Punjab 
SUte as on the 31st October, 1955;

(b) the number of Post Offices in 
Hoshiarpur District as on the 30th 
November, 1955; «nd

(c) the number of Telepht)ne Ex
changes and connections* in the Pun
jab State as on the 31st October, 1955 ^

The Deputy Minister of Commnni-  ̂
cations (Shri Ra) Bahadur )x (a) 326.

(b) 53 including 26 combined post and 
telegraph offices.

(c) 47 and 7#503 respectively.

Sugar Research

196. S M  D. C. Sharmai Will the 
Minister of Food and Agriculture be-
pleased to state the total expenditure 
incurred on sugar research during
1954-55?

The Minister o f Food and Agri- 
cjature (Shri A. P. Jain): The Central 
Gcvernmert incurred an expenditure o f  
Rs. 21.31 lacs during 1954"55 on sugar 
and sugarcane research.

Scheduled Castee and Tribee in 
Railway Services

197. Shri D. C. Sharma: Will th e
Mimster of Railways be pleased to 
S U te: \

(s) the total number o f employees  ̂
Wpnging to the Scheduled Castcs  ̂
•hd Tribes employed in the different 
grades in the Northern Railway at 
present; '

(b) whether Government have fixed 
tny quota for the Scheduled Caste» 
and Tribes for employment in this Railways 
and

(c) if  so, whether the quota for 1954. 
hat been filled up ?
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t b »  Deputy Mlaiatar of Railway* 

•nd Traiitpoit (Slirl Alagetan)s ta)
and (c). A statement is attached. [Sit 
Appendix III, annexure No., ii] .

(b) Yes, Sir.

Accidenta In Miaea

198* Shii D, C. Sharmai WOl the
Minister of Labour be pleased to refer 
to the reply given to Starred Question 
No. 1700 on the 30th March, 1955 ^  
state:

(a) the number of accidents occurr
ed in the coal mines during the period 
from January to October, 1955; .

(b) the number of workers involved 
therein ?

The Deputy Mlniater of Labour 
(Shrl Abid Ai)i (a) and (b). The infor
m t̂ion is available for the period 
from January, 1955 to September, 1955, 
and is given below:—

Number Number Number Number 
of fatal of Serious of persons of persons 
accidents, accidents, killed. injured.

168 1920 259 1988

Indian Cargo Veaaela

199. Shrl D. C. Sharmas WiU
the Minister of Tranaport be pleased 
to state the present strength of the In
dian cargo vessels and the routes on 
which they ply ?

The Oaputy Mlniater of Railways 
and Tranaport (Shri Alageaan)t ll<e 
Indian Cargo fleet consists of 117 ships 
of a G R T of 473>543- They are emp
loyed in the following trades:—

Trade ”Ko. o f 
ships

i s r t :

I Coastal ,
II Ovtrseas

(fl) India/UK/Con
tinent . .

(b) India/Persian
Gulf . .

(c) India/Australia
(d) India/Japan/Far

« East . .
(e) India/Singapore 
(0  India/Ea»t Africa

84 asa.583

24 i«8,8oti

3 9,861
3 M<433

4 *o>75*
I 8,580
I 8,5i i

117 473.543

Railway Accidents

/Shri R. N. Singht 
\  Shri D. C. Sharmat

of Railwaya beWill the Minister 
pleased to state:

(a) the number of accidents that 
took place during the period from the 
ist January to the 30th September,.
1955;

(b) how do these figures compare 
with the corresponding period of the last 
year;

(c) whether Government have re
ceived enquiry reports in respect of 
all the accidents;

(d) in how many cases the huma» 
element and failure of mechanical equi||)- 
ment were responsible for these acci
dents; and

(e) the steps, if any, taken to remove 
the causes of the accidentf?

The Deputy Minister of Hallway 
and Transport (Shri Alageaan)t (s)
2600 train accidents.

(b) The figure of train accidents during, 
the year 1955 shows a decline as com
pared to the figure for the corresponding 
period of the last year, which was 2684.

(c) Yes; except in 122 cases.
(d) Failurt of hum in element,

(0  Railway staff . . 993
(fV) Other than Railway Staff 88

T otal 1081

Failure of Mechanical Equipment 986
(c) Among the mea ures ge 1 erally

taken are:—
Effective 

railway 
for accident.

disciplinary action against 
ly staff held responiible*

Education of staff in the safety mle» 
through periodicals, circular 
letters etc.

Tightening ’ up of supervision aod 
control.

Frequent* warnings to staff to remain 
vigilant and cautious ard n aking 
them more safety minded.

Provision of 
training 
intervA.

refresher courses at 
schopls at regular

Systematic examination and intensive 
inspection of Perm^nm Way 

. and rolling stock etc.




